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No. 643] NEW DELHI, FRIDAY, FEBRUARY 7, 2025/MAGHA 18, 1946
qEF TREEH i ST A

T2 faeelt, 7 wead, 2025

FT.3M. 647(H).— Fea1T T, TTET TSN AT 1956 (1956 1 48) (Frr =o¥ =0+
THT Sh ATATTAH Fgl TAT &) T 1T 3F it IT-8MT (1) BT T&T ATHRAT HT TINT Fd g, Tg THTETH
BT ST % TATq [ grefee T=el A 9¥ 3¢ 9e¢7 37 g w57 § NH-922 9% a9 sfiT A« (et
1.300 # f3T 3.300 TF) F = FAaF F 10 T 7T 92 AT 3-47 T T FHIT aF F -TUE F
fAafor (FTE/iee offee Afgd 2-AA/4-319 T ST AT(R), AT, Tawee 3T TATAT F AT TS
& TorT ag i srafera g ST "fer auie | sqgEt § 3T 0 g, UHT G #7370 #3569
rerr T =TI AT 2 |

Fre AT =few, ST 3 G | faas g, 3T At &7 o 37 & IT-9777 (1) F refia @t
TSI & forT UHT [ % START 92 TS0 | 7 SA8gAAT F THe 0l arE ¥ e &7 6 dia sosr
AT Tohe T T |

UHT T ST TAHT AT, AAT(AIY SATIEERT TH/ATHT fofgd &7 § T&qa il STt
T ITHAH IHAF ATYTL ATART T STUar 3T Twerw IferaT, siafad | &0 saf<mrd &9 | a7 T fafees

948 G1/2025 @)
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AT G e ST T STAHT QT AT UHT ST 6 GaaTs 6 TETq a97 UHT 3fT (= Fa & T4, IS
T2 2, o weam ey sraear JHeE, reer g0 AT a1 AT 0 AT FT T AT AATATT FT
AT |

I Aty T A 3T i ST-aTT (2) F AT wery wrtery g et war #wre oft smeer
g g |

TH ATSGEAT F AT o ATAT A F L@ T T AL TAT TAHRT F I HAAT |
ITASH ¢ AT IAHT Tgdag AR greT ALreror T ST ahar ¢ |

ATLA

gIeiee UT-IET HIT I 30 9a¢T 37 g osa § NH-922 9% s/#h 9 3T wxret (et 1.300 & fareft
3.300 ) o = Felaerd & [olT I A&l 9T AT -4 [ HT [HAT0 o7 SIsie sht ST aTeft §adr

TIed STIaT §¥=AT Aigd A 7 wterd fEaor

TS T ATH: I T IEEEIKICHCIEEI

ajﬁiﬁ qaeTo gedT g FTvER | g v || s aeed IR ER T

il (FITT HTE) (@)

1 2 3 4 5 6

AT T AT TiorT 92X
AT T AT AT G
1 72 fasft T 0.037262 (3Fa7 ) 0.037262
2 73 fsft T 0.084832 (3F47) 0.084832
3 74 fsft T 0.071125 (347 0.071125
4 75 IGEl F 0.178634 (#2497 ) 0.178634
5 76 [BELl Bkl 0.227785 (=47 ) 0.227785
AT T AT AT @1
6 123 [BELl T 0.027922 (747 ) 0.027922
7 128 TR BEEd 0.015896 (Fa7 ) 0.015896
8 129 EEl F 0.006623 (ZFaT ) 0.006623
9 133 st o 0.004805 (FFa7) 0.004805
10 135 At i 0.019817 (47 0.019817
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11 136 IEEil F 0.005709 (FT7 ) 0.005709
12 137 IGELl F 0.004444 (297 ) 0.004444
13 138 IGELl F 0.004445 (297 ) 0.004445
14 356 EEL T 0.040258 (z%47 ) 0.040258
15 483 BELI FO 0.001043 (FF9% ) 0.001043
16 484 BEL i 0.023214 (TFAT) 0.023214
17 486 BELI Bk 0.060484 (ZF47 ) 0.060484
18 487 IGELl F 0.065583 (2FT7 ) 0.065583
19 491 BEL i 0.071918 (F%4% ) 0.071918

Total 0.951799

[®T. /. NHAI/PIU/Patna/Bux-Bhar/LA/2024/Vol-1/3A]
FT S, a9

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th February, 2025

S.0. 647(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation for Construction
of additional 3-Lane Bridge over River Ganga for connection between Buxar and Bharauli (from km 1.300 to
Km 3.300) on NH-922 in the State of Uttar Pradesh and Bihar on Hybrid Annuity Mode, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Additional District Magistrate F/R
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling for Construction of additional 3-Lane
Bridge over River Ganga for connection between Buxar and Bharauli (from km 1.300 to Km 3.300) on NH-922 in the
State of Uttar Pradesh and Bihar on Hybrid Annuity Mode.
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State: UTTAR PRADESH

District: BALLIA

SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Area
(in Local Unit) (in Hectares)
1 3 4 5 6
Taluk: Ballia sadar
Village: Bharauli Gangbarar
1 72 Private Agriculture 0.037262 (Hectare ) 0.037262
2 73 Private Agriculture 0.084832 (Hectare ) 0.084832
3 74 Private Agriculture 0.071125 (Hectare ) 0.071125
4 75 Private Agriculture 0.178634 (Hectare ) 0.178634
5 76 Private Agriculture 0.227785 (Hectare ) 0.227785
Village: Bharauli Khass
6 123 Private Agriculture 0.027922 (Hectare ) 0.027922
7 128 Government Road 0.015896 (Hectare ) 0.015896
8 129 Private Agriculture 0.006623 (Hectare ) 0.006623
9 133 Private Agriculture 0.004805 (Hectare ) 0.004805
10 135 Private Agriculture 0.019817 (Hectare ) 0.019817
11 136 Private Agriculture 0.005709 (Hectare ) 0.005709
12 137 Private Agriculture 0.004444 (Hectare ) 0.004444
13 138 Private Agriculture 0.004445 (Hectare ) 0.004445
14 356 Private Agriculture 0.040258 (Hectare ) 0.040258
15 483 Private Agriculture 0.001043 (Hectare ) 0.001043
16 484 Private Agriculture 0.023214 (Hectare ) 0.023214
17 486 Private Agriculture 0.060484 (Hectare ) 0.060484
18 487 Private Agriculture 0.065583 (Hectare ) 0.065583
19 491 Private Agriculture 0.071918 (Hectare ) 0.071918
Total 0.951799

[F. No. NHAI/PIU/Patna/Bux-Bhar/LA/2024/\/ol-1/3A]
ABHAY JAIN, Director
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